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(a ) whether it is a fact that there 
la a large number o f MusUnu crou - 
InS over frtuu Pakistan into Kutch 
without passparU;

(b ) whether som e o f  these Muslims 
m arry in the Indian Territories and
10 back to Pakistan w ith their brides; 
and

(c ) the steps that Governm ent have 
taken against these unauthorised 
Pakistani Muslims in Kutch?

The Mtttlster at State In the Minis
try o f Hom e Affairs (Shri D atar): 
(■) During the period from  1st Janu- 
* iy  to 3(Hh April, 1962, 182 such per
sons entered Kutch without passports

(b ) No such instance has come to 
ftotice.

(c )  The unauthorised etitrants are 
being prosecuted and deported under 
the Indian Passport Act. 1920, and the 
Foreigners Act, 1946.

E icaratlo iu  at Deodaha In Ctorakhpur

S087. Dr. Mahadeva Prasad; Will 
the Minister o f SclentUtc Research 
and Caltural A flairs be pleased to 
state:

(at whether it is a (act that the 
Central Archaeology Department has 
accepted Banarasia (Dcodaha) in 
Gorakhpur district as a remnant o f 
national importance;

(b ) whether w e are in a position 
to accept Banarasia as Deodaha, the 
birth place of Mahamaya, the mother 
o f liord  Buddha; and

(c ) whether the Central Archaeo- 
logjr Department has undertaken the 
excavation at said site?

The Deputy Minister In tbe Minis
try « f  Scleotlflc Research and Cnlta- 
n !  Affairs (Dr. M. M. Dasl: (a) No. 
Sir.

(b ) No, Sir, There is no conclusive 
widen ce for that

M  Wo, Sir.

at SaiMiki

20SB. Shri Blrendiji Bahadur Slnth: 
Will the Minister of SclentUe Re
search and Cnltnnl ABalim ba pleai-
ed to state:

(a) the amount spent by tha G ov 
ernment o f  India fo r  the maintenance 
of the Buddhist monuments at 
Sanchi during the last three years; 
and

(b j what expenditure for  this pur
pose is proposed to b e  sanctioned dur
ing the current flnancial year?

The Depaty Minister In the H inb- 
Iry of Scientific Research and Caltiir- 
al Affairs (Dr. M- M. Das): Ca5

Y.iir
1959-60
1960-61
1961-61

rb) Rs 44.300/-.

K x p e r d i t u r f  

Us. R5,206/ .  
R s. 17.92''/ 

Kn. 30, lS l /

iMHi for U.P

rShri Sarjoo Pandey:
^  Shri t  B. Singh:

W ill the Minister o f Steel and 
Heavy Industries be pleased to state:

(a) the quantity o f  iron demanded 
by the Uttar Pradesh Government for 
irrigation schemes from  1957 to IBSO,
year-wise; and

(b ) the quantity o f iron supplied 
t>y Central Government, year-wise’

The Minister o f Steel and Heavy In- 
dastrles (Shri C. Subrmtnanlam):
(a) and (b ). Etemands are received 
and allotments made according to the 
financial year. Presumably, the Hon' 
ble M ember desires to know the 
quantity o f  steel and not iron (pig 
iron), demanded and suppled to the 
various Irrigation achemes|pro]ects 
o f the IltU r Pradesh Sitater

The Government o f India do not 
make separate allotments for  indivi
dual project*^ Biilk quotM  w ere plac
ed at the disposal o f  the State 3 ot-




